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Education of Children of Rehabilita-
tion Camps

996. SHRI RAJE VISHVESHVAR
RAO: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
SEEABILITATION be pleased to

ate:

(a) js it a fact that the children in
the rehabilitation camps are giving
up their studies because of their
Poverty;

(b) is it a fact that those children
had made a representation to the
Government to give leading facilities
to all the students who are studyig
so that they could carry on their
studies further; and

(c) what decision hag the Govern-
ment taken in this respect?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir. No such in-
formation has been received.

(b) and (¢). No such direct repre-
sentation has been received by this
Department. However the District
Relief and Rehabilitation Officer,
Maharashtra hag forwarded a repre-
sentation from 43 High School Stu-
dents of Chandrapur (Maharashtra)
for the grant of stipends in relaxation.
of the existing instructions. A deci-
siop is to be taken by the Government.





